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The House met at fifty-eight minu-
tes past twelve of the clock, Mr,
Chairman in the Chair,

MEMBERS .SWORN

1. shri R. K. Karanjia (Nominated)
2, Shri A. K. Antony (Xerala)

FRESIDENT'S ADDRESS—Laid on
the Table

SECRETARY-GENERAL: Sir, I beg
to lay on the Table a copy (in Eng-
lish and Hindi) of the President’s
Address to both the Houses of Par-
liament assembled together on the
11th July, 1991.

[Text of the Addvess -deliveredl by
the Pregident (Shri R. Venkataraman)
in English]

Honourable Members,

It gives me great pleasure to wel-
come you to this joimt session of
Parliament. 1 felicitate the Membets
of the new Lok Sabha,

2. May 21, 1991 was a nightmare,
The heinous assassination of Rajiv
Gaudhi plunged the country info
glotm. His assassination was an inhu-
man &2t of thy worst kind, He had
provided leadership at a moment of
grave crisis in the history of our na-
tion, In his death the country Has

lost a promising leader, Rajiv
Gandhi’s vision of the future, the
optimism which he exuded, his great
patriotism, his commitment to the
poor, his striving for world peace
will continue to inspire the people of
India as well as peace loving peaple
the world over.

3. The previous government consti-
tuted a Cammission of Inquiry consist-
ing of Mr. Justice J. 8. Verma, a sit-
ting Judge of the Supreme Court of
India, to inquire into the assassination
of Shri Rajiv Gandhi. Government is
of the apinion that the termg of refe-
rence of the Commission should be
einlarged and made comprehensive.

4. The people of India have faced
this crisis with fortitude and maturity.
Forces which tried to subver{ demo-
cracy and destabilise the country
stang frustrated. The recently con-
cluded General Election has once
again demonstrated the strength and
vitality of the demboeratic process in
India.

5, The assassination of Rajiv Gandhi
has brought into sharp focus the need
to arrest the growing cult of violence
in the country. The law and order
situation in the country has beena
cause of great concern for sometime
now. Violence has continueq in Puh-
jab and Jammu and Kashmir. The
situation in Assam, Nagaland and
Manipur has continued to cause con-
cern, Exfremist activity in some states
has also put the law and order
machinery under severe pressure.

6. Violence and terrorism in Funjab
continue wunabated. It is, however,
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heartening that the people of Punjab
lhiave maintained communaj harmony
in ypite of the nefarious tactics of the
terrorists who constitute a small frac-
tion of the population. Assisted by
the Army in the border areas, security
forces have been relentlessly fighting
to  contain the senseless killings,
extortions and kidnappings by the
terrorists. To check infiltration from
acros; the border, the work on boder
fencing and flood lighting in Punjab
was expedited and has beent completed
as planned. Elections to the Legisla-
tive Assembly and the Parliamentary
Constituencies in Punjab were to be
held on 22nd June, 1991, However,
the large scale killing of candidates
angd the atmosphere of fear and terror
create bv militants rendered it impos-
sible to ensure a free and fair poll
Palling has, thercfore, been postponed
to 25th Seplember, 1991. Government
will continue to deal firmly with tor-
rorism and secessionism. Government
is committed ty vestore normaley and
to start the democratic process in Pun-
iab at the earliest, However militant-
and secessicnists will not be allowed
{0 misuse the elections for their ends.
Government stands by the Rajiv-
Longowal Accord. Negotiations are al-
ways possible with those who eschiry
violence and accept the framework of
our Constitution, Government is pre-
pared to tske whatever new initiativeg
are required and will continue fo
strive for a comprehensive scttlement
of all outstanding issues in order to
have a permaneni and peaceful sclu-
tior in Punijab.

7. The law and order and s- urily
situation in Jammu and Kashmir de-
teriorated fast during the mpast year
and a half. Secessionists and certain
fundamentalist elements, oided and
abetteg from across the hborder, arve
carvying out {errorist and subversive
activities. The security forceg are {ak-
ing necessary and coffective measures
to combat secessionism ang lerrovism
Talely, encouraging signals have been
received in the form of surrender of
many militanls, The relationship bet-
ween Government and the people
needs to be strengthened. People's
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committces will ba constituted at dil-
rerent levels to ensure their participe
tion. At the sainc time sterp action
will be taken against secessionist for-
ces. Special altention will be paid to
providing employment for the unem-
ployed youth of Jammu and Xashmir,

8. Elections were held in Assam and
people have given a fitting reply to
the forces of secession. The people af
Assam deserve to be congratulated
on the peaceful manner in Wwhich
cJections were conducted. Government
will ensure that sccessionist elements
in Assam are brought back into the
mainstream. Genuine grievances of
the people wil] be redressed. Steps
will be taken for the rapid cconomic
development of Assam.

9 It is a matter of serious concern
that the forces of communalism have
been able to vitiate the atmosphere in
the country leading to the out-break
of scrious riots in the last two years.
Government are determined to combat
such forces and uphold the values of
secularism. Government will not allow
the richts and interests of religious.
Jmegwstic and ethnic minorities to bu
compromised. A composite Rapic
Action Force will be formed and ap-
rropriately eguinped and frained {o
deal with ricts and will be made avail-
able to the State Governments at very
short notice. More Special Courts will
b. set up as necessary to try offences
relating to communal riots. Procedures
will be strengthened to enable speedy
and adequate compensation to ha naid
fo victims; of communal riots. Places
of worship must he treated with due
respect. We cennot allow communal
elrments to defile their sanctity by
using such places as instruments to
generate controversy and discord.
Government will make every effort
to ind a negotiated settlement tg the
Ram Janma Bhoomi—Babri  Masjid
issue with due regard to the senti-
ments of both communities involved.
T,y case of all other places of worship,
a Bill will be introduceq ty maintain
the status quo as on 15th August 1947
in order to foreclose any new contro-
versy., The special cell established in
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1988 to gather intelligence in com-
munally sensitive districts will be
strengthened with a view to prevent-
ing riols. The next of kin of those
whose lives are lost in communal riots
will be rehabilitated by providing
suitable employment to them.

10, We are proud of our -armed
forces They have risen tg the gccasion
whenever called upon to defend the
territorial integrity of our country,
assist the civil authorities in the main.
tenance of law and order and in orga-
nising relief and rescue measures,
Government will continue tp pursue
various welfare schemes for the de-
fence services, both for serving and
retired personnel. Government will
give priority to the upgradation of
and sclf-reliance in defence techno-
logies.

11. Government recognises that ihe
country is in the midst of an economic
crisis of unprecedented magnitude. It
has been living beyond its means and
adopting soft options, We have been
overtaken by events. We must act
now No sacrifice is top great to safe-
guard our economic independence and
the country must prepare itself to
take hard and unpleasant economic
decisions.

12, Government is committed to the
macro-economic  stabilisation and
etructural reforms which will unleash
the nation’s latent energy to bring
about acelerated development. The
R-zorve Bank of India has brought
sbout an adjustment in the exchange
rate in order to strengthen competi-
tiveness of our exports, to reduce ex-
penditure on inessential imports, to
rcduce the incentive for capital flight
and stabilise the capital account. We
inlend to take concerted measures in
the areas of trade policy and industri-
al policy reform further to enhance
the competitiveness of our expotts.
We are committeq to ensure that the
poor and the underprivileged do not
have to bear a disproportionate bui-
den of the adjustment process.

13. Of wnarticular concern is the rise
in wrices of e¢ssential  commoditics
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which hurts the weaker sections the
most Government attaches the highest
priority to reducig inflation ang will
adopt necessary measures towards this
end. The interest of the weaker sec-
lions of society will be kept upper-
most in mind, while framing strate-
gics for this purpose. Measures to
restrain growth in money supply;
economiies in Government expendi-
ture: encouragement to small savings;
better supplv and demand manage-
ment of sensitive commodities; and
provision of incentives for higher pro-
duction in the medium term will re-
ceive priority.

14. Fiscal imbalances continue to be
a major concern for the Government,
Despite attempts at  controlling ex-
penditure and raising additional re-
venues, the revised cstimate of bud-
get deficit for 1990-91 is Rs 10,772
crores against the budget estimate of
Rs. 7,206 crores. Government is com-
mitted to observing sirict fiscal dis-
cipine, The generation of black
money will ba checked. Government
expendiure will be controlled. While
making necessary adjustments, Gov-
vernment would ensure that the bur-
dep does not fall on the poor.

15. The balance ¢f payments posi-
tion alrecady under severe strain, was
further exacerbated by the Gulf crisis,
ithe direct adverse impact 'of which is
estimated at $ 2.7 billion (over R=s.
4900 crores). Of this, the additional
cost of oil imports alone accounted for
$2 billion while the rest was among
others, vwing 1o the loss of exports,
cvacuation of Indiap nationals and
reduced inflow of capital. The balance
of navments situation has become
more critical as the flow of funds {rom
international capital market did not
materialise g anticipated though seve-
ral countries dig offer help Significant
bilateral assistance has come parli-
cularly from Japan as also from
Germany, UK., the Netherlands and
Denmark. The management of balance
of pavnienis is one of the miost crucial
tasks before us and Government will
not hesitate to take the hard decisions
neecessary in this behalf,
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16. Exportg have z vital role in
solving tlie balance of payments prob-
lem. During 1990-91, our exports were
affected adversely, resulting in a slow-
down in the rate of growth. Govern-
ment has recently announced major
structural refroms in trade policy. It
is hoped that export trade will get out
of the circle of low growth, high cost
and stifling controls and once again
get on 10 g high trajectory of growth,
Government’s ultimate goal is to eli-
minate all licensing control opn the
import of capita] goods and raw
materials excent for a small negative
list.

17. The Uruguay Round of multila-
teral negotiations is underway in
Geneva, While attaching importance
to strengthening the multilateral trad-
ing svstem, Government will endeav-
our to see that the outcome of the
negotiations would be a favourable
trading environment for developing
countries.

18. Efforts will be made to step up
industrial growth., In 1990-81, the
average industrial growth was 8.4 per
cent compared to 85 per
cent during  the 7th Plan
pericd. Government is determined
to work towards wmaking India
internationally competitive. For this
purpnse, fullest use will be made of
modern science and technology. The
onportunities provided by increasing
internationalisation of the industry
and trade will be {ullv utilised. The
develonmeny of the smal] scale scetor
and khadi and village industries will
receive the Government’s close aitten-
tion. Government will work for o--
tensive deregulation and reduclion o!
bureaucratic intervention, To this end,
a comnrehensive review of policies
and procedures hag been initiated. In
order to raise the competitiveness and
guality of Indian industry to global
levels technology imports will be libe-
ralised and facilitated in areas where
Indian technology does not measure
up to international standards. Changes
in procedureg are being worked out
go that the investment climate is made
more conducive for participation by
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foreign com:panies and non-resident
Indians. Efficiency will be promoted in
services required by industrial and
other users from financial institutions
and banks.

18. Reformg in the functioning of
the public sector are being formulat-
ed to improve its performance. The
management of the public sector will
be strengthened through selection of
the best talent available, Public Sectop
managers Wwill be allowed greater
autonomy without diluting accounia-
bility. A policy is being evolved for
disinvestment, including workers’
participation in equity and for vacat-
ing areag of activity where public sec-
tor involvement is not essential and
where private and joint sectors have
developed capabilities,

20. To provide a boost to the elec-
tronics industry and to promote soft-
ware exports, a number of measures
are being initiated. These would in-
clude setting up of technology parks
and attracting international leaders in
semi-conductors technology to set up
facilities in India. High priority will
be accorded to expanding the produc-
ticn of crude oil and refining capacity,
Government will take special measur-
os tn tackle sickness in the textile in-
dustry and improve

the price
competitiveness of Indian textile
exports. Immediate attention

will he given to problems faced by
tha food processing industry, which
has a critical relevance for the better
utilisation and greater value addition
of agrizuliure produce.

21, The development of infrastruc-
ture will receive Government’s close
attention. Power generation will be
stepped up. Steps wil] be taken to
make the steel industry more compe-
titive. Modernisation of rail transport
and augmentation of capacity will
receive attention. Telecom services
will receive very high priority. It
will be the endeavour of the Govern-
ment to upgrade telecom and postal
services and to ensure that the tele-
phone reaches every village before
e end of the decade.
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-22. Science and technology must be
brought to the centre stage in econo-
mic planning. It is to the credit of our
scientists that we have been able to
establish internationally  acclaimed
competence in several areas. During
the current year, two major space
events have been  scheduled—the
launch of the Indlan Remote Sensihg
Satellite and the launch of the Indian
Nationa] Satellite. These represdnt
our commitment to provide services
in areas like communications, tele-
casting, broadcasting and meteorology
and relevant data in the areas of
ground water availability, forestry,
agriculture, and mineral resources.
Significant progress has also been
made in the development of various
Satellite Launch Vehicles. OQur efforts
at using atomic energy for our deve-
lopment needs have yielded encourag-
ing results. Members will be happy
to learn that in the next few months
Narora-2 power reactor and Kakrapar-
1 power station will go critical. Go-
vernment will take all possible steps
to accelerate the pace of progress in
science ang technology.

23. The total production of food-
graing in 1990-91 is expected to be
177.2 million tonnes. Thig will be
the third successive year of increased
foodgrains production and this has
happened for the first time since in-
dependence, This is due to the wun-
tiring efforts of our farmers and
more effective adoption of scientific
farm management practices. We will
ensure that our farmers get a fair
and remunerative price for their pro-
duce. Conditions will be created for
further increase in agricultural yields.
Agricultural research will receive the
Government's close attention. Exten-
sion services will be strengthened and
modern technology wil] be made
available to our farmers in a wusable
manner. Technology for increasing
productivity in rainfed agriculture
would be further developed and
efforts would be made to ensure that
a package of supportive measures to
increase the income levels of small
and margina] farmers in these areas
reaches them. The development of
water resources will receive high
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priority. Government will make
every effort to maximise indigendus
production of fertilizers and ensure
its timely availability to the farmers.
At least 90 per cent self sufficiency in
nitrogenous fertilizers will be en-
sured by commissioning the gas pased
plants at Babrala, Shahjahanpur, Ga-
depan and Kakinada and doubling the
capacities of the plantg at V1]a1pur
Aonla and Jagdishpur during the ah
Five Year Plan. Animal husbandry
will be further developed with emph-
asm on genetic improvement, animal
health and cost effective feed, Parti-

cular attention wil] be paid to remote
areas. ‘

24, Given the difficult economic
situation facing the country, the for-
mulation of the 8th Five Year Plan
assumes added importance. The
Planning Commission began formula-
ting the Plan in 1988, However,
due to frequent changes in Govern-
ment, the Plan document could not be
finalised. Government will take
necessary steps for the early finalisa-
tion of the 8th Plan.

25. India has had a deep commit-
ment to environmerital conservation
drawn from its ethos. India shates
the emerging global concern in  the
context of the environmental changes
induceq by economic and technologi-
cal activities. We shall take the re-
quired initiatives to ensure that our
commitment to sustainable develop-
ment crystallises. Wasteland and
water resource development have en-
ormous potentia] for employment and
productivity. A new policy on ab-
atement of pollution is under prepa-
ration which aims at promoting en-
vironmentally sound and clean tech-
nologies to minimise waste and con-
trol pollution. A National Forestry
Action Programme is being prepared
with the involvement of al] State
Governments. The role of citizén
groups will be encouraged.

26. The youth of Indig represent a
large, creative and vibrant resouree
segment of our society. Investment im
their development is an investment in
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the future of the country. Govern-
ment will formulate polities for acti-
vely involving youth in efforts to nur.
ture the spirit of nationa] integration
and pride in our country. Linkage
between education, developmeni of
youth, sports ang physical education
will be strengthened. The rapid ex-
pansion of opportunities for produc-
tive employment will be a major ob-
jective of our planning and economic
policy.

27. Women and children, particu-
larly those belonging to poor house-
holds, are the two most vulnerable
groups of our population that need
special attention. The Integrated
Child Development Service (ICDS),
the largest chilq development pré&-
gramme in the world has completed
fifteen years of successful implemen-
tation. Government is committed "¢
expand this programme during the
8th Plan to cover all the backward
and drought and flood-prone aréas
as well as areas where there are large
concentrations of Scheduled Casies
and Tribes. Government is commit-
ted to the implementation of Indira
Makhilg Yojana. This integrated pro=
grame for the development of women
and children was inspired by Shti
Rajiv Gandhi and announced in N¢v-
ember 1989. The programme aims
at developing a new sense of aware-
ness among women, particularly in
Tura] areas, and empower them, so
that they become active participants
in the procegs of social transformation
and regeneration. The development
of the child will be an integral part
of this programme. We will take
measures to enforce all the legislation
for women already on the statue book.
As a first step, we will appoint a
Commissioner for Women’s Rights
with powers for taking action requir-
ed for the effective enforcement of
their rights.

28, Government is committeq to
the socio-economic and educatiortal
developent of Scheduled Castes and
Scheduled Tribes. The composition
of the National Commission for Sche-
duled Castes and Scheduleq Tribes
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which hag been given constitutional
statug will be finaliseg shortly. 'Thé
Nationa] Cemmission will be givén
all the support it requires to discharge
its duties in regard 'to the implemien-
tation of the safeguards and  other
measureg des‘gned for the protection
of the Scheduleq Castes and Scheddl-
ed Tribes, and their socio-economic
development through the plannhg
process. The National Scheduled
Castes and Scheduled Tribes Finance
and Development Cdtporation wil] be
sirengthened. Government is com-
mitted to sp=cial measures in favour of
socially end educationally backward
classes. In implementing these, pre-
ference will be given to the poor sec-
tions among them. Where poorer
candidates are not available, the be-
nefit will go to other membersg of the
backward classes. The Government
will also ensure that the benefits of
reservation are provided to other
economically backward sections who
are not covered by the existing sche-
mes. A Backward Classeg Develop-
ment Corporation will be set up.

29. Stepg will be initiated for the
effective implementation of the 15-
Point Programme for the welfare of
minorities which seeks to ensure that
the minorities are protected and that
they are not discriminated against ‘in
the matter of employment in pub¥e
services and benefits from develoy-
ment schemes. All possible assist-
ance will be extended for the ed'ué'é—
tional development of the minorifies.
The Minorities Commission will be
accorded statutory status.

30. Improving the quality of life
of the rural poor will receive the
Government’s closest attention. Efforts
will be made to ease the pressure on
land by providing alternative avenues
of employment. To this end appro-
priate economic linkages will be €&s-
tablished ang non-farm employmént
stepped up. Small, medium  and
large-scale agro-based and food pro-
cessing industries will also be estab-
lished. The Integrated Rural Deve-
lopment Programme (IRDP) conti-~
nues to be a major instrument for
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creation of self-employment opportu~
nitieg ang will be strengthened. The
Jawahar Rozgar Yojana will be conti-
nued to generate more employment
in rural areas. A special crash pro-
gramme, to be named after Rajiv
Gandhj, will be drawn up to provide
drinking water to rural areas within
five years. Improvements will be
made in the primary health care in-
frastructure in rural areas.

31. The strength of our economy
rests, in a very large measure,
jupon the toil of our working class,
including those in the wunorganised
sector. It will be the endeavour of
the Government to protect and pro-
mote the interests of the working
class. Efforts will be made to foster
healthy industrial relations by carry-
ing out reforms in the machinery for
settlement of labour disputes.

32. Health is an essential element 1n
the development process and a crucial
input for improving the quality of
life. ‘While there has been steady
expansion in health care facilities, a
great deal still requires to be done.
All possible measures will be taken to
reduce mortality and morbidity rates
which are still high, particularly
among children. With a view to
further strengthening the health care
system, a National Institute of Biolo-
gicals is being established to ensure
safety of vaccines, kits and reagents.
To draw upon the strengths of various
systems of medicine, Government are
taking measures to promote and deve-
lop indigenous systems. Assistance
is also being provided to further en-
courage the study of homoeopathy,

33. Today is the World Population
Day. This is an occasion to focus
attention on a global problem, which
is of particular relevance to  India.
We are at a critical stage of develop-
ment. A rapidly expanding popula-
tion is exerting relentless pressure on
our scarce resources. Greater emp-
hasis will be placed on limiting popu-
lation through propagation of the
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small family norm. A multi-pronged
approach will be adopted to this end.
Integrated health, nutrition, education
and motivational services for the peo-
ple in general and women in parti-
cular will be improved and strength-
ened. Maternal and child health
measures will receive special care.

34. India’s greatest resource is its
people. The full potential of our
human resource has yet to be effec.
tively utilised. High priority will,
therefore, be accorded to education,
The National Policy on Education for-
mulated in 1986 on the basis of a
national consensus contains the frame-
work for our advancement towards
a secular, modern, self-reliant and
just social order. The uncertainty
created in the last one and a half
yvears about the Policy has caused
much harm. We shall now revive
the spirit required to implement the
Policy with renewed vigour. We
must move with confidence and de-
termination, fowards the goal of
universal literacy and provision of
good quality primary education for
all children, especially those belong-
ing to the disadvantaged sections.
Government believes that equal
opportunity in education is crucisl to
social harmony and progress. This
emphasis of the New Education Po-
licy will remain Government’s main
plank. Particular attention will be
paid to the education women and
girls. We ghall simultaneously im.
prove the quality of education and
bridge the chasm that now exists
between the world of work and the
world of learning.

35. The highest priority of the
Government will be to provide for
adequate availability of essential
commodities at reasonable prices. As
an important part of this effort, the
Public Distribution System will be
streamlined and more sharply tar-
geted to reach the poorest of the
poor, especially those in the rural
areas It will be an integral part
of our strategy to fight rural poverty
and give the rural poor a better
quality of life, This effort would
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include measures like ensuring time-
ly and adequate deliveries of food-
grains used in wage employment and
supplementary nutrition program-
mes. The Essential Commodities
Act will be strictly enforced to fight
anti-social activities like hoarding,
profiteering (and blackmarketing ot
essential commodities. The provisiong
of the Consumer Protection Act will
be used more effectively to provide
simple, inexpensive and quick re-
dressal of consumer grievances aga-
inst sub-standard goods, services and
unfair trade practices. An effeclive
machinery will be set up to monitor
the entire gamut of these efforts.

36. Government attach greay im-
portance 1o making admunistration
more efficient and responsive to the
needs of the people. Particular atten-
tion will be paid to those areas of
administration where it interfaccs
closely and directly with the people.
The grievances redressal machinery
will also come in for close scrutiny
with a view to enhancing its effec-
tiveness. Government will complete
the drive for filling the backlog of
vacancies meant for Scheduled Castes
and Tribes in various Ministries and
Departments of the Government of
India in a time-bound manner,

37. In foreign policy, we accord
the highest priority to strengthening
our relations with our neighbours in
South Asia on a bilateral basis as
well as through the South Asian As-
sociation for Regional Cooperation.

38. We welcome the establishment
of a democratically elected govern.
ment in Bangladesh and look forward
to working with them in resolving
outstanding issues through dialogue
and further strengthening our coope-
ration. We are deeply grieved over
the unprecedented devastation caused
by the cyclone which recently struck
Bangladesh and are contributing to
relief operations in a spirit of {riend-
ship and good neighbourliness,

39. Qur relations with Maldives
continue to progress on the hasig of
mutual trust and cooperation. Mal-
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dives too, has been the victim of
severe cylones. India has been parti-
cipating actively in relief efforts.

40. Our close relations and coope-
ration with Bhutan will be further
considated and strengthened,

41. The emergence of multi-party
democracy in Nepal will further
strengthen our uniquely close ties.
Over the past year, high level ex-
changes of visits have reinforced
our political understanding and im-
parted a shared determination to in-

tensify cooperation in areas of mutual
benefit.

42. Government will continue the
endeavour to reduce tensions with
Pakistan. Agreements have been
reached on several confidence build-
ing measures, including on providing
advance notification of military exer-
cises and prevention of air-space vio-
lation by military aireraft. We
believe that all differences with
Pakistan should be resolved bilater-
ally and peaccfully on the basis of
the Simla Agreement. However,
Pakistan’s support to terrorism in
Punjab and Jammu & Kashmir is a
matter of serious concern and stands
in the way of a genuine and sustained
improvement in our relationship.

43. We are concerned at the conti-
nuing violence in Sri Lanka which
has caused unending human suffering
and led to nearly two lakh Sri Lan-
kan nationals taking refuge on our
soil, It is important that efforts for
a lasting and durable solutjon to the
ethnic issue are intensified and condi-
tions created for the return of these
refugees at the earliest. The India-
Sri Lanka Agreement continues to
provide a viable framework for this
objective.

44. We have continued to streng-
then our traditional ties of friendship
and cooperation with our close neigh-
bour, Afghanistan. We are concert-
ed that resumed military activity
would cause a setback to the peace
process. We hope that peace and
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normalcy will be restored soon
.through a political settlement. TIndia
will continue to work for a strong,

stable, independent and non-aligned
Afghanistan.

45. Since the visit of Shri Rajiv
Gandhi to China in 1988, there has
been a marked improvement in India-
China relations and we will seek to
strengthen this process. The two coun-
tries have reached agreement on re-
opening their Consulates in Bombay
and Shanghai respectively and also to
resume border trade. The scale of
scientific and, technical exchanges as
well as cultural exchanges has been
steadily expanded. The outstanding
question of the boundary between. the
two countries should be settled in a
fair and reasonable manner. Better
understanding and cooperalion
between India and China ™ will
have a positive impact on peace and
stability in our region and the world.

46. The Soviet Union is a major par-
tner with whom we have friendly re-
lations ahd wide-ranging, mutually
beneficial cooperation, We wish the
-people of the Soviet Union success in
their efforts to bring about a trans-
formation in their country. We are
confident that our bilateral relations
with that great country will continue
to develop in an atmosphere of tradi-
tional warmth and understanding.

47. We look forward to the further
development of our relations with the
United States of America, We believe
that building a mutually beneficial
and mature relationship 1is a goal
shared by both countries. Indo-US
cooperation in the commercial, scienti-
fic, technical and cultura]l fields has
been steadily intensified.

48. We will continue to monitor
closely the post-war developments in
the Gulf region, a region with which
we have deep-rooted, historic links.
We hope that the new security arran-
gements that are being put in place
would be based upon the initiative of
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the countries of the region and worked
out under the overall aegis of the UN.

49. There can be no durable or
stable peace in West Asia without a
comprehensive settlement of the
Palestinian problem. India has consis-
tently supported the just struggle of
the Palestinian people and has recog-
nised Palestine as an independent
state. We remain committed to sup-
porting a settlement based on the
Palestinian right to self-determination,
the vacation of all Arab territories
occupied since 1967 and the security
of all the States in the region.

50, We have traditionally had good
relations with all the countries of
Europe. The European community is
our major trading partner and a key
source of investment and technology.
We also recognise its growing poten-
tial as a political and economic entity.

We will remain in close touch with
the Community,

51. Our friendly relations with
Germany have been strengthened with
the visit of the President of Germany
to India. Later this year in Septem-
ber, the Festival of India in Germany
will be inaugrated in celebration of
the cultural and intellectual inter-
change that has been a hallmark of

Indo-German relations in the past de-
cades.

52, The countries of Eastern Europe
have witnessed momentous changes in
recent years. India welcomes the suc-
cess of the democratic movements in
these countries and looks forward to
strengthening our traditional bonds of
friendly relations with them.

53. We desire the strengthening of
our relations with Japan, which is
already one of our major economic
partners. We have engaged in a cons-
tructive dialogue with Japan on the
entire range of matters of mutual con-

cern. We appreciate the support they
have extended to us.

54. Government will continue to
maintain close and friendly contacts
with all the countries of South East
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Asia. We will continue to participate
in the process of finding a political
solution to the Cambodian conflct,
consistent with the sovereignty, terri-
torial integrity, independence and the
non-aligned status of Cambodia.

55. We remain totally opposed to
the continuing efforts to institutiona-
lise racial discrimination in Fiji,

56. We welcome the measures taken
by the South African Government to
remove the statutory pillars of apar-
theid. We fully support the demand
of the African National Congress to
implement further measures, which
will lead to the irreversible elimina-
tion of apartheid in South Africa.

57. In the short period of our cur-
rent membership of the United Na-
tions Security Council, since January
this year, we have endeavoured to
project not only our own national
policies and aspirations but also serve
the cause of maintaining international
peace and security, in consonance
with our faith in multilateralism.

58. Our foreign policy will take
into account the far reaching changes
taking place in the international situa-
tion while adhering firmly to the
principles of Non-alignment. We will
continue to work for peace and dis-
armament and for global cooperation
to reduce poverty and improve living
standards in the developing nations.

59. Honourable Members, the main
task before you will be the adoption
of the Budget for 1991-92 and several
measures of grave national impor-
tance. I am sure that your delibera-
tions will be marked by maturity and
wisdom and guided by patriotic and
selfless devotion to the cause of the
natioh.

66. The crisis with which we are
confronted today makes this session
of Parliament a particularly important
one. You must give the lead and set
the tone which will instil confidence
in our people and enthuse them in the
task of nation building. You have

[RAJYA SABHA]

Address 20

before you the historic task of build-
ing a strong and prosperous India, a
humane India, an India where there
is social harmony and communal
amity, an India from which poverty
has been eradicated, an India based on
equality and social justice.

61, I wish you all success.

Jai Hind

[Text gf President’s Address in :
Hindi]
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A s faww & fRo awmeg 2
gl sify wR wagles sl
F wedla smam, fse wEA gat
fagr war @, & W &1 A @A
g1 qu w% fewr siwm o g
RN & 98 AW HEEAT  FEF
1 s, fsed Sy a@qfw—v‘q sitfa
T wIglaa sasife & dwaw &
fou wemaE Wi wm FEwE )
S & & fa aar fadisaf
& wemA ¥ swa amifss #R
gifas fawrg & G0 wEwsal
gt 1 g pqmfa wife o
wyafae el faa s fawe
fea &1 ggg far qoEr 1 awR
graifos #iv afer eg a faed anf
% fig fadw Swir wT ¥ ok
FI99E & | T SUMEl FI OWET wd
waa s wfgs fads @@t S0
grafyswst & Sl sl wifas
frda swflaaix Syasq adf g ag
g wiw fege at & = AT S
feat siegm 1 w<RR gz o glefEa
FON 5 e & s wifas
v 7 fos GF aynt wv s fawr
Fw, Sy faawe AsEEl & @)
# 78 ww & uw fysera famw
frre &Y T.gqr FY SOOI

29, HEEERF! F FHIT F 15
gl FAFH FT FTL T § FJIU
FIA F fvrq mEamE I fFTSd,
fawswr siw ag ghafwg st & 5
HEGARAFT &1 G AT HT HI
aisfas Fas ¥ Tstie & wFadd
9% fawm st & Y 9wl
F ogEAT § FAF W4T A WIWIE
a frur ST | werdeEl & Gfaw
fagrg & fog gr owa @gEar
AT | AT HEART FT FAAT
gAT fgar s |
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30. FIFIT W@ F AT AW
F Sraa-eae § IR @ 97 gEy
nfas a1 I | AW F FwfEs
"IEL AW FT g 9 ﬁrwten
F FT FE & WA (FC ST | g
AT & 4T SR miuw wedey
wiftd frg saw a1 FqAT AFTT
gl siom | g wEtfw wix
g THEEHLT & B, AHA M G
I WY FIg Sruq ) gafag
arflor fawrg FAFT @-OHUT F
FIF G0 FN T THG @A &4l
QAT | T W §gg %A1 a0 ST |
7AYo dat § HiR TSR T8 7
F fag “Samy e HSErT w5
A w@gr /oA | ASAg i &
TR g7 0F f&ET gAArE wUPEA
Aar foar At foed szq T
it & mata oA & ¥ O v
QA IYAST FCRT ANTA | ATHIT
gat § wrafax wew Jar & wm
g7 gra ¥ o gaie @w San

31. gAY wdsgedr # ggEAr
FIET g8 aF HwF 0, fagd qEI-
foq &g & =@y @wifsq &€, F o9w
qieaw 9T fadT sl &1 =g ad
F fedl 1 W F@ FAT AR
T FEAT GET FT TR T
gt s faaidi & @Euw ¥
gafgd d@ H AW AFC XA
senfrs @9y fawfag 3§ & yaig
feg g |

32. A faFm WiFmAT H UF
afHad @F § AR g SAT-HTE ¥
FERF fa’q UF AgEJW  aiege sy
¥ gl @es W g9 g
gt § andiT fasqc g g, 5
Tq && H A qgT T FET idT
g | AT JAT weqedar g0 F,
Sifs  faqw '@ 0§ F=E W
ol 1 ggg IR €, &M FW F
fag gdt @wa sqa (T TiET)
TgiTed HATIOAT F W GIE A
F faq &, fwet qar OosiEt #
T gﬁrfﬁra FET JEAE | TP
faw uw oS SiaE e eniig
feaqr w1 g & | fafws fareeai
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mnfagi &1 Fw S F fag g
WY JorfegY FY GgraT ¥ W IAET
frrr #@ & fagsaw 3o W &
gratddl & wegaw A1 AT SR
W & fag WY wgmar 9o =y
STy &1

33. Wiy famm sadear faam &
g HIHC TH TEY gUeAr 9T EqF
wfga #<@ 1 & S w9 fam &)
aueat & fe S WIT & “faw frdg
&9 ¥ Grdfts g 1 W 3@ 97 fawg
F UF ATF AL F A W £
A & Tt g8 SwaEm gar d@Eg
gEgAl 9T AT qFE Tadr w1
W &8 TAT F #Ads &
AT FL SMAEAT gfg 6T HFA ATH
gy g« @i S | T 99T &
for sguel TR HIT.497 )
qiger At @R fadewEe  wRAsi
& fac udwg Tieeq, @iog.T, foar
MT F6 Faml T IR TOdi Jiae
T SE AT ITAT ST 4w
T T ¥ TEY "SG IV 9L
fafiy eqm f{ar W |

34. WTIT & I I FaTgA
gf A § 1 AR A gaEar
F TO AHAT T OFCRET 99
A Wl aF qg & wdr g1
fac faar &1 IsT WawEAr QA
@A | a¥ 1986 H S qAd
F FE 9T T A tr% TS
foer @Yfg ®§ gdFdy, W,
FIAAAT HI 0o arHifors suger
F AR WUE N F fag oE -
Tt SegE A1 UL B0 Ed AV BT
¥ fyes 3¢ aql ¥ SO~ WAITIIT
F feala & W TAFFT FH g
#q g9 F@ AlG A AT IAEF &
JE & F fAC g TEw FA |
g gidadm e AT a4,
arg AT F Hra;rawr ait & Fsai FY
NS L A0 WAES W giAsy
FAN & ALH F| AR ARHEF G A
gz fAsea. & @ig wa|e A g1
veRT ¥ Qar favaig & fF foar
F qEid AIg AT g 7



35 President’s

wife % fag wedq wiEvas 1 AS
faoerr HYfa vz sa FJ|AT T SR
67 @ | wigam W 5. fwwm
# fae; o7 fafiw s faarr SITai
a% gaE@ma  gn faewr &Y
woar ¥ off gEme @ wie o=5m
T wF & &9 zw gAd fEIme
gl g & aEeg w7 |

35. GRET WiAWF Y ST
T R FAT §AfAg AAT H STy
FUAT TEFT FT GIrea TAHFAT
gRft 1+ TW 94IE & WEEQUHT &
e § @@t faqor st 7t e
My nfas  Feqaww  a@wdr T,
fagy fRsowr aaw aI0T §F§ Ta4T
JW AN, GrE AT ¥ areor g §
W@ T @R w1 A &% 1 ard
gl §F IO FT FHAT FIAT W

grfm &@ & fadw oWt & Sirae-
WL T FgAT a9 gwiy FAAN
w0 AT W OERT | W wate §
AFgL AT FIFAT AR FIGH
Quur  Figw ¥ g ¥ qiy
GTETH F FHS TEHT aqfas qmr
¥ gyan glafss swar €7 mife
BN | AR FETAT R TG
AAIBRAI WL FAFIHI Gy
aqraifas afafefmt &1 e &
fag wraeas &7 afafaaw s wes
§ wrmT gfafeag frar soar
gfear e afzar Fam) i a3
sararfes sasgIRl ¥ freg Samago
Y f‘m.ma‘r & caftq, aw @i
gixEw gumaE ¥ 85U vawEgr
awa nfafqes ¥ Sagwy a7 o<
afgs FrwTdn §an fFar sar
T T i waral 9T fanudt @ ¥
fag ox Frwe smaQ earfog a7
SrUa |

36. TTHIT FITT FY ATLIAHKS Y
F 53T gWET F AT AfaF qar
AT SAEEAT §AIY F SgT Wy
g SareT ¥ o da1 § aw
PN GAIGIT AT WA FIEIT 9FAT
ST qz fawy e fagr sigmr
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fmrrag fasreor a7 @ W wfgs
grwe a3y ¥ few wEEr  wEA
Fa@ar Fr oGIUAT | GIRIT, WL
TR & fofas waregt v faapt
¥ magier arfe iz sty @
foa Arefma gl oF ge gt &
QT A0 afanre gagEgaETw & X
FHM | ‘

37. wxm Aifw d gw afaw
ofrr & s agifeal & sy =
g3t #1 fgueiiy argreav AT gfaw
ofgar gaia wEaw |95 X wIEqH
¥ G Wl A Gaiea srafasdr
& g

38. R dWqIs W A gifaw
W amg* HIET §48 O T30
%ta & e ATyl @y g & srealg

sifew Fwrar was F1 gean faar
Grrqrrr Far AT QAT FT AR
g7 fmar roar g1 gV A anar
3 & A amie &agh ST Aqagd
faare T & 94 9¢ g sgT 34
gAT & W g A F7 AT 7 qar
T8 gl & A1 Vg At §
Tl 3 1§ F )

39. Al fHere =T gIAW
¥} WG 9T HIGIT F A AT
%r'a‘a\r' # fawar sufe & <@y &
WIGEE |1 WAL HAET JHMIT il
formIT <gr & | wika '(Tad' “qargt ¥
wfFa w0 F 9F AGr WIE )

40. WA FHTT gAY uives
gag a4 wgAW W afgw wgR
T G3E & |

41. qE § Hg-EA1A A1TGeF H
sfaate gart afgda =a & gfisz
gagl w1 WTSAGT HIGT  HWT
fag wra I G & gE geu-eaia
At § gRITT AN UsAfeF  oHg
w37 gf § AR AR Amdr  fia
& &al W ggWMT  ® AN
M H  ERIT  WFY  TAIT &Y
§ 9% gAr g 1
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42. HIRIT atfiEgrs & &g
a71E FH T F GUIRIT TATH H7T |
T farErs S@Er wW sy uds
#UT fxu wu . faaw & searg
# F1T ¥ qd-muar gar s dfaw
AT FIU AT AR F S
T AT wifhd § g featg g
o arfiese & w gt /1% waag
fiaar waaid & a0 wikegd
g Y Ud {gaefla =0 § g & sod
BT ot dorg qur s T weix
¥ ardwafenY s aifera w wow
T o ar foma & s gaR
fomt o areafes v wag wae &
W H QI g9 gER

43. g5 shasr § g W fzar ¥
falg & fad aror o &1 ar-
QI 3@ @%7 93 W MT Feesy
#OFET TE  AiewE gl g
g 9T q AT F fag EELY
& | ag wgesgw § f sda gweny
¥ 90 T g wwrErw F wargi
7 w1E Sy wT od)  ofcfeafyar
qer ® wiw faay 5T wonfady
FT WS AT AAT G GF | -
AEHT GHAGT TF 3@ *F o ow
SATFEIICE AT NTIT TG AT &

)

44. g5 %59 favz  q@iEl 3,
gHuifeglsn & @iy {wagt  o@iv
SECIUIE AT BT G G
AMAT {ITT F W § | Y IH
g G REs e fev & & sy
gt @fss widEd ¥ wifgoumimy
¥ afgQu s@Es gvr 8w mer
5vd § f5 wsdifes ga & aree
@i We wifs o awer  frufy
FETT W | WIYG TF §Siga, oy,
wmag wiv we-fade  sewifiess
F fat 79y wmew S w@aT

45. 1988 ¥ =T ¥isfig wie
w0 AW AT F gEr & g »
w9 gait wWayl ¥ weq@aig gare
BWT § T gH 3OAFA w1 maa
9TTF TIAT FigAd | &ML WY & A
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FHA W W wmE F NA-nG
g {wem gaaw 9o @wd WY G

ST IR WTW wvH 6T GEafn

gl wE &1 Fmifas T wada
wEAESEE it wwfer s
TR H WY favegd gfg g5 §1 Tl

A F A osh mr v gearfaEa

F1 (vwwe w7 sagifag &0 ¥ gAa-
ATE SIAT AR 1 wTRa W A
F &9 qgaT GeA ;T wgAm 50
el gy WT Q¥ & § wifa
o7 wgrfea = feafs o weer
THTE YA )

46. WifEgy @9 AR, 99
mat g fSwd @g gel ddgu
aY E ST suGE  wRHW E, S €Y
aul & fem gary €98 wwwEd &)
gy wifeas @9 F AW I WGA
gw § ufwdq & & o {aw wr
TE OAATET H OGERFAT FI SN F
g1 gd Boaw g 1 2w wgie
FW ¥ WO gE T a9&Ny  qFgT 7
{emm wiveifeE  a{qer 41T Had
guF F AAE B Wi @

47- 6 WIERT TEE_BHOE &
SIE I SR P o - (L R R
svdl wEd € ) gH fama g
Tl FUT @0 SIWA YTEGE SN
v Gioam agg Taifag ®WA0
q.fufsgs, a@ie, Siaifs w9
o fom @) § wrra-sa R qgam
FATHT Fgal gl g

48. @ISl @, Ux UAT &F
fumy olg 2wt TIg ;7 Q'Fe;grfﬁir
dgg v g1 oa@l dg F &R &
AL YO g wEiet  HWY TE
8 & gwmmi g g g
CugEyT gW 4 & AWl A ANl
YEE G mATY W S O e
Woew T WY ¥ F@EAE W R
G\’!Q’ﬂ |

49. {wlwedig %) gaer 3
FIE STAY GEETH g8 v UlwEAT
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cfear # woqr§ muar fegv wif
A & @wdr) wieg A fefedi
¥ wWl F A §ud @ gqur
gaga fear & oz fefaeda 1
UE W[ig Vi % ®F N §igdr
wEIF # g1 g9 oF fadr o @A
F qAYA FTI & Ay agqag & AT
fefadifsal & wiew frog & wfasiw,
1967 ¥ qusmgna SRV EC B
F1 @il FIF qaT &G F AT gy
Fr owerr 97wty g

50. 49 & g€ ¥l ¥ 9y
gm% TG GTETinNg AT 1 )
g §4318 AT T O RAEE
CILCIRY g w7 feam oF  senfedt
TN OHEEQW W17 § ) gw  AfAfE
ug wig® gEdr ¥ ®F Hgey o gar-
fa 1 fsrg &1 o7 wiFgs q&g 2]
g1 &F =d qaEE & w9 fiuz
FT 51T G |

51. SAAT & weagly & weg
qET ¥ SEAT F oW gait de e
WEY WA Y 1 QAT T F A
giesfas vad Fifgs mrars-wara, &Y
fo fiod zaet ¥ wrrm 97 gt
Fi S7g faauar wr g ) % ST
W ogq &g fgwac W owadr & Wiy
9ERAs ®r wawied fwgi siawn

N
T

52. gat 430 % Wi ¥ gid &
agf ¥ wgeaqer iady 3v &1 wieg
g7 FAT ¥ Fiwailas 9fFar F gFw
I B T[T BT § WIT SHF
Fa F GG RGN qee
F WILH TN R WET WT E

53. E'il(l TIET % 4 SLSiH
¥ T RN aFd wqd gri a8
GEH & &7 gWiTl gug w.fyw -
T YRR GTEIR WA W WA
mx.er‘r HOSWR ¥ 99 TIARES
Figdiy A% ¥ | EH THF BN
& o A GEFAT E NWAT FY

o
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54. gAY Ifaw-qF ofmar &
gy W & Fiy affes nF Faqer
gl & AN TG g Tefeal
gag ® T URANGE  FHEN
Fey ¥ ouAT gwEm Sl @,
S fr wERIfEAl F1 @, ddm
qEUEEl; TEaddT WX va feder
feafs & sidEma g1\

55. g5 fFeil ® Qg sTawE
FT OAEAWS HHRT W&H & F
g3t &0 a3 Aty s g

56. A KM SWIF, TG
WA T HTA TWATH FACT T

& fmxu fru T oe: zﬂ AT

T § ) an TH GdY ¥ Wi 9y
qI T & a&wr ST T
AL LR BT?r & aif®
gfeor wkiar ¥ TodT QU ¥G &
RN AR

57. %8 a§ @Al ¥ @gEY
M sl nf‘me af'”r im:n qamn

qqule § oA fater & W‘@q
7 Fad wadl wSm S W
wrEE AT F1 sty sw Al
g a0 § sy wradeEE wifg
T Y@ T GTXIT @A T FH
Wit fEar g1

58. gw{l faqw Afy & we-
focqer fagidi =1 ggar ¥ oA
B F T gty feafy
g1 @ gwar ofwant s oW
Exi @0 Qe gy fawade
gt § WAl TG XA AqT SvE-
T H R .9 F ¥v-yy wifa,
fawessvy mT fgea agam &
fau any =ear sid @i |

59. WiHA[A GIIAAT, 5% GHA
e #4 N 1991- 92 E[ gANE
5. fea Fear Wit g & fau ufy
wgeEgn  wAs sl 9T fgaw
T g | AA qu fwam & f5 gq
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fawg & g faa-fags gfosaar
i afgwar ¥ afaq qar dmwfa
£ WA KIS egfeat ¥ sfa =
&1 faeaqry fasr & Sfa ey

60. IT FI I TS ¥ WO
¥ €9 ga 1 faqy wgew g1 AR
g WEIN FW B WA-HT WO
M wweg T &, fame @y Rw-
aifgay & w9 § FrufqwEEg SSGwR
A W § ugfmin & 7@ ¥
ArgE JE ST AT gHA OF
qALT e QuEle A fﬂ'ﬂ'f“T
T qfararﬁﬁ; Fq &, UF Qar
T W& §RIaQ q, TAT WRF
g aTfE qEEar oI wigglfas
R &, F gar uRg el qqET

garea g AT g, OF Q& 9ra
WY WA WX AWifa®  a| 97
nreTia i1

61. § HUHT JHAGT HT HTHRAT
FT § !

wafe 1,

OBITUARY REFERENCES

MR. CHAIRMAN: I refer with
profound sorrow to the passing away
of Shri P. K. Kunjachen, a sitting
Member, and Shri D. P. Karmarkar, a
former Member of this House.

In the passing away of Shri P. K.
Kunjachen, a veteran freedom fighter,
on 14th June, 1991, the country has
lost a political worker and a irade
union leader committed to socialist
philcsophy. Barn in October, 1925
in Alleppey District, Shri Kunjachen
had his higher education at Tri-
vandrum. He actively participaled in
the freedom struggle and suffercd
imprisonment. Shri Kunjachen work-
ed for the welfar> and uplift of
peasants, agricultural workers, work-
ing- class people and Harijans. He
was. General Secreiarv of the Al
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India Agricultural Workers' Union
anvi was connected with several trade
union organisations.

Shri Kunjachen had a long  and
aciive parliamentary career starting
with the membership of the Kera'a
Legislative Assembly from 1954 to
1969. He was a Member of this
House representing the State of Kera-
1a from 1973 to 1879 and again since
1983 till his deata. During his mem-
bership of the House he espoused the
cause of working class and 1oiling
masses.

Shri D. P. Karmarker was  born
in July, 1902 at village Mantur in
District Dharwar in Karnalaka and
had his education at Dharwar and
Poona. Shri Karmarkar passed away
on 20th June, 1991 at the ripe age
of 89 years. He took active part in
the freedom struggle, especially in
the Salt Satyagraha Movement in
1930 and ‘Quit India’ Movement in
1942 and was imprisoned several times
for long periods. An advocate by pro-
fession, Shri Karmarkar was associat-
ed with several social welfare and
educational organisations and took
keen interest in the welfare of rural
poor and workers.

His parliamentary career  started
with his membership of the Central
Legislative Assembly from 1945 to
1947. He then served as a Member of
the Provisional Parliament during
1951-52. He was a Member of the
Lok Sabha from 1952 to 1957 and re-
presented the erstwhile State of
Mysore in this House from 1962 to
1968. During his membership of
Parliament he held important port-
foiios of Commerce, Trade and Health
in the Union Council of Ministers.
Shri Karmarkar vrepresented the
country at several World Trade and
Health Conferences. In his death the
couniry has lost an eminent freedom
fithier and a social and political wor-
ker ot long-standiing.

We deeply mourn thc passing away
of Shri P. K. Kuanjachen and  Shri
D. P. Karmarkar.





